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offshore platforms and sob-marino pip.elines 
are available io the couotry; 

(e) if oot. tbe steps takeo by Govern-
ment for training of personnel for tbe 
purpose; and 

(0 whether any foreign penonnel are 
worting in tbe aforesaid area and if 80, 
their number and the naoonatity ? 

THE MINISTBR OF STATE IN THB 
MINISTRY OF SCIENCE AND 'mCnNO .. 
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DBVELOPMENT. ATOMIC ENERGY. 
ELBCTRONICS AND SPACE (SHRI 
K.R. NARAYANAN) (a> and (b). Yes, 
Sir. The process technology for tbe 
extraction of metal values from polymetaHic 
nodules nas been developed. This work is 
belDg done in four laboratories io India. They 
have developed eleven proce!s routes, out 
of which four, after crit;cal evaluation. bave 
been found to be feasible. These are ~emg 
apsealed to semi-pilot project level. 

Cc) Does not arise. 

(d) Yes, Sir. 

(e) Does. not arile. 

(f) No, Sir. No foreign personnel are 
working in India in any area of polymetallic 
nodules programme. 

SHRI BRAJAMOHAN MOHANTY: 
Mav I know wbether the four process routes 
have been found feasible, and whether they 
are of international standards developed in 
advanced countries and are adequate to 
meet our requirements when we ouHclves 
start tbe operations? 

SHRI K.R. NARAYANAN: Out of 
four routes, I think they will Darrow down 
finally to one or two routes as the feasible 
way of extraction. But we bave enough it 
number of scientists wbo have aot experience 
In tbts to be a ble to accomplish this 
process of extraction ourselves in time. At 
this stale. it is only done on a laboratory 
scaJe. 

SHRJ BRAJAMOHAN MOHANTY : 
Will the tecbnoJo,icaJ procell tbat we bave 
• vcJo~d bo adoquat, to moot 0"," 0"\11 

-aad the inlel'8atiOlJ8I Itaodard -of f))e 
advanced tJOUDtries of tile Wortd. Will JOu 
kindly eli_teo about the Dumber or 
persooftel 'available In desilDiolt enlifteerinl 
and COIlsuttancy .rvicea in ftodule minilfl. 
off-sbore platforms 'Bod submarine pipetines-
in each oateaory separate1y? Wby I 
bave put tbis question is because your 
Ananal R.eport is completely slleot about 
it ? 

8HRl R.R.. NAR.A Y ANAN: As fer 
8S tlte tecboology is concerned, it bas DOt 
been developed fuJly 10 far anywhere io tbe 
world. It i, UDder ,be process of develop-
ment. We hope by 1990 we would be able 
to set up a pilet plant .. But the exploitation 
probably can take .place ooly by 2000 or 
2010 AD. As regards tbe Dumber of 
personael available in each category, I thiBk 
I will have to collect it and send it to you. 

SHRI A TISB CHANDRA SINHA: 
Has India Bot permission or a licence for 
exploration and axploitatioo of polymetallic 
nodules so far; if not, when do they expect 
to act that? 

SHRI K.R. NARAYANAN: We are 
to make our a"pliceti6n Ihis year for Bettini 
a liceace for explohation of the mineral 
nodules. This will be processed under tbe 
United Nations sYltem what is called tbe 
Preparatory Commission or tbe International 
Sea Bed Authority. I can Dot say exactly by 
what time tbe cleararce will come. 

TechDlcal Processes DeveJop.d by CSIR 

.746. DR. T. KALPANA DEVI: Will 
the PRIME MINISTBR be J)leased to 
state ~ 

(a) the major technical processes 
developed by the Council of ScieDtific and 
Industrial Research (CSIR) from 1984 to 
J986; aDd 

(b) the actaal application of tbese 
processes io difl'eteot industries and tbelr 
results , 

THE MINISTER OF ST A TB IN THB 
MINISTRY OF SCIENCB AND TECHNO-
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT. ATOMIC ENERGY. 
ELECTRONICS AND SPACE (SHRI 
K.R. NARAYANAN): (8) IPd (b). A 
S"Copaent i. ,ive~ bolow • 
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(a) The major technical processes 
devoloped by tb. Council of Scientific and 
la4uttrial aoaearch (CSlB.) from 1984 to 
1986,.re: 

CIIe.lca" 

Chrome lilOilo 

Butacblor 

Waler absorbing polymer 

- Monitoriog system for mine winder 
(MICROMON) 

(b) Of the above the following proce8Se8 
are in commercial production: 

(i) Zeolite catalyst (ii) Immuno-
diagnostic kits (iii) S-thread, 3 ... stitc:b 
safety industrial sewinl machine, (iv) Auto-
matic cloth cutting machine (v) Automatic 
brick mouldinl machine (vi) HydrauUc Coil 
expandinl and spread ina machine 
(vii) Microprocessor based pH control 
system for sugar industry. 

Zeolite catalyst for xylene The r~st of tbe processes licensed to 
isomerisation 

Drull 8 ad Pbarmaceutlcal. 

Gugulipid 

Contbucridioo 

Centbutindole 

Immunodjagnostic Kits 

Materials 

Insulating bricks from rice husk 
ash 

Olass reinforced .,psum composit. 
bOlrd. 

Graphit. aluminium composites 

Mloeral. aDd Metall 

B!eotrob'tio copper powder 

Hiab density dolomite sinten 

Mulaln0 r,. 

S-tbrel¥l. .3-sticil safUf ind.lllkial 
10.ma maMiee 

Automatic clotb cutting machine 

Automatic brick mouldloa machine 

Hydraulic coli expandiDI aod 
spreadinl machioe' 

Ele'troales 
_ Micro.Dr~r based pit control 

.,1t1lD (MAPCOM> 

industry are under various stages of 
implementation. 

DR. T. KALPANA DEVI: In addition 
to two major technical processes, I would 
like to know whether CSlR bas developed 
aoy processes for tbe development of rural 
aod backward area. regardiog tbe provision 
of drinkiog water io drouabt prone and 
drouabt bit areM and nQ water zones 10 
our country; if so, I would like to know 
whether tbere is any proposal for tbo 
provision of these developed process in 
backward and drought prone areal of 
Telengana and Rayalseoma Districtl of 
Aodbra Pradesh. 

SHRI K.R. NARAYANAN : I did not 
b .. r tbe processes to wbich tbe bOD. ladJ 
member was refcrrioJ. 

DR. T. KALPANA DEVI: Develop-
meat of rural arOllS, and baekward ..... 
provision. of drinkin, water lacUit.. ia 
drought-prone aDd drouabt.hit areas and 
no."ater zones in our country-these are 
tbe thin.. I menlioaed. I would lito to 
koow whetber there is aD), proposal for the 
provision of these processes, in backward 
areas and drousbt-prone areas of Telanpna 
and Rayalaseea. of Andbra Pradesh. 

SHal M. RAOHUMA REDDY: What 
are tbe Jatest procedures developed by csm 
sbe is 8.kiD,. 

SHRI K R.. NARAYANAN: There is 
a lecboical milsioo for t)le proviaiom of 
drloldOl water with wbicb CSIR. is aIIo 
involved.. Tbi. minioo is beiDa WOJbd 
out in detail and this would also applJ to 
backward a"as but tbia baa Dot boea r"lly 
workod out for implcmeotatioD JOt. 
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DR. T. KALPANA DEVI: Wbat are 
tbe processes developed. 1 would like to 
know. 

SHRI K R. NARAYANAN: There are 
several. One is de!lalination process by 
wbich sea water is purified to be made 
iDto drinkig water. Tbat is one of the 
processes. 

SURf M. RAGHUMA REDDY: Wbat 
are the explorat~ry processes? 

SHRI PRATAP BHANU SHARMA: 
I would lake to know from the bon. 
Minister what effective steps are being 
taken by the CSIR for establishing better 
linkage between the Rand D organisation 
and industries. 

SHRI K.R. NARAYANAN: CSIR has 
been already working for the establishment 
of tbe links. In fact. some of tbe processes 
developed by CSIR are being manufac(ured 
by some of our industries in the way of 
collaborative arrangements or as sponsored 
projects. Tbere are a number of areas in 
whicb such coJlabora tlons and sucb 
manufacturing of processes discovered by 
CSIR are taking place. I can give a 
number of examples of this, if you permit 
me. For example, one is, in tbe chemical 
field, a process developed by CSIR for 
chrome lignite drilling. and another is mud 
additive for oil wells. This bas been 
licensed to Balmer Lawrie and co.. Madras. 
aDd tbis is being developed by tbem. 
Another is, water absorbing polymer called 
Jalsbakti. Tbe Indian Organic Cbemicals 
company is in tbe process of produciol 
tbis. There is a large number of similiar 
examples which I would like to give or send 
to the Hon. Member for inf9rmation. 

SURl PRATAP BHANU SHARMA : 
I will be ,lad to bave them. 

SHRI C.P. THAKUR: I want to know 
Irom tbe hone Minister because, there was 
a news item tbat CSIR will be tbe Dodal 
aacney for any import of technology or 
indipnisation of teebno)ogy and Rand D 
ia the domestic sector, tbere was also a 
report tbat tbe Abid Hussain committee 
report 00 the working of tbe CSIR bal been 
lubmitted. Wbat is tbe Government's 
tbiDkiOI after tbat report of tbe worldoa of 
'be CSIR , 

SHRI K.R. NARAYANAN: The Abid 
Hussain report bas been submitted to tbe 
Government and it is under examination by 
the Government. I would like to make 
it clear tbat the report is not a totally 
adverse report at all. tbere have been some 
criticisms on the working of the CSIR but 
it has also some praise for tbe way CSIR 
bas been functioning. Tbe report is beiDg 
examined by an expert group and scientists 
and decisions will be taken by the Govern-
ment later on. 

CStR. is not a nodal agency for aU tbe 
scientific research tbat is going on but it is 
a prime agency wbich gets involved in the 
development of science in the development 
of scientific processes. In the importation of 
technology it bas some say but it is not a 
nodal agency for all kinds of scientific 
research. 

[Translation] 

SHRIMA TI USHA THAKKAR: Mr. 
Speaker, Sir, tbrough you I want to know 
from tbe hone Minister whether there is any 
proposal to de-saline tbe sea water along 
tbe long coastal line of Saurashtra and 
Kutch by new techniques? If any such 
proposal is under your consideration then 
by wben will it be implemented and in 
wbich areas will it be implemented ? 

[English] 

SHRI K.R. NARA YANAN : Tbere Is 
already a Pilot de-salination plant 
already established in Gujarat coast for this 
purpose. 

SHRI C. MADHA V REDDI: There is 
a general complaint tbat many of tbe 
processes developed by the constituent 
laboratories of the CSIR including NCLI 

NPL and otber institutes are only bench 
scale processes. They do not have tb. 
funds to set up pilot plants to test tbe 
processes and when these processes are 
released to tbe industrialists for commercial 
exploitation tber are not working. May I 
know wbether the Government bas 80t any 
proposal to lee tbat these proceSI. 
developed by tbe CSIR. are tirst tested on a 
pilot scale bofore tbey are released either 
directly or tbrouab tile NRDC ? 
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SHRI K.R. NARAYANAN: I think, 1 
need not explain the process by wbicb the 
CSIR processes are developed and tben 
transferred to the industry. 

As regards fur-ds many of tbe collabora-
tive projects which take place, actually tbe 
industry participates financially and 
sometimes to some extent even technologi. 
cally. They spoosor projects ••• 

SHRI C. MADHA V REDDI: I am 
not asking about tbe sponsored projects. 
I know about sponsored projects. I am 
askiog about tbe processes which are 
available for ever}lbody. 

SHRI K.R. NARAYANAN Tbe 
processes which are developed by CSIR on 
its own are beioa contracted to the industry 
throuth tbe National Research Development 
Corporation. 

We have funded our laboratories suffi-
ciently. And many of these proceS4Jes have 
been actually contracted to industry for 
development and some of them are already 
in the market. 

Setting up or Indian Investment Fund 
in U.K. 

.747. SHRI H.N. NANJE GOWDA: 
Will the Minister of FINANCB be pleased 
to state: 

(a) whetber any bank in India has set 
up an Indian investment fund in the United 
Kingdcm to tap funds of non-resident 
Indians and other investors abroad; 

(b) if so, whether this is the first such 
venture in the bank ina history of India; 
and 

(c) the objectives of this fund? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINAI\CE (SHRI 
JANARDHANA POOJARY) : <a) No, Sir. 
No, Indian bank bas set up an Indian 
Investment Fund in tho United Kinadom. 

(b) and (c). Do oot arise. 

SHR.I H.N. NANlE GOWDA: Is the 
Government awaro tbat a leadinl ioreian 
baok opera tina in lodia bas lOt up aD 

Indian investment fund in tbe United 
Kingdom; if so, what is the reaction of tbe 
Goveromen t to this foreign bank settinl up 
such an investment fund? 

SHRI JANARDHANA POOJARY: 
No Indian bank bas set up investment fund 
in tbe United Kingdom. So far as foreign 
banks are concerned, tbe Reserve Bank of 
India or tbe Government of Jndia has no 
control 00 a foreign bank setting up an 
investment fund in a foreign country? 

SHRI H.N. NANJE GOWDA: When 
a foreign bank could organise such an 
investment fund and attract non-resident 
Indians i.e. funds held by nOD-resident 
Indians, why not Government consider 
permitting one of our natiooalised banks 
to set up su:b ao investment fund and put 
some directors who are non-resident Indians 
and tap resources of non-resident Indians? 

SHRI JANARDHANA POOJARY: 
Even tbough the question does not relate 
particular)y to this questIOn, J may tell tho 
boo. Member tbat UTI bas set up a fond 
and it bas collected funds to the extent of 
75 million and it is investiDI in debentures 
and shares in India. 

PROF. MADHU DANDAVATB : I 
would like to know from the bOD. Minister 
whether he is aware of tbe fact tbat certain 
concessions and facilities are available to 
the non -residenl Indians to have invest-
ments in India. tbere bave been certain 
companies abroad which, in tbeir balance-
sheet, neither show profits nor any 
borrowings from any credit institutions and 
yet they have sought the ic.vestment in 
Indian companies and, if it is so, does it not 
lead us to tho conclusion that such invest-
ments must be ari~ing oul of black-money 
from this country going abroad and comia. 
back as wbite money for investment and 
if sucb aberrations are found out what 
steps are takeD to see tbat misuse of your 
concessions and facilities is not done by tbe 
anti-social elements 7 

MR. SPEAKER: Cao it be dODe 1 

SHRI JANARDHANA POOJARY: 
Whenever sucb instances are broupt to 0\11' 
notice and if tbero is any proof or bollG ft-
evidoace, we can look iato it. 




